FORM G (DATE EXTENDED)

INVITATION FOR EXPRESSION OF INTEREST FOR
TRANZLEASE HOLDINGS (INDIA) PRIVATE LIMITED OPERATING IN BUSINESS OF
LEASING OF CARS AT MUMBAI, GURUGRAM AND OTHERS

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptey Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr. RELEVANT PARTICULARS
No.
1. Name of the corporate debtor along | Tranzlease Holdings (India) Private Limited
with PAN & CIN/ LLP No. CIN: U65910MH2006PTC162528
PAN: AABCE6340D
2. | Address of the registered office Office of Corporate Debtor:
House No. 695, Tirupati APT. Patakar Plot, Kalambhe
Shahapur, Kalamgaon, Thane, Shahapur,
Maharashtra, India — 421601
3. URL of website Not available
4. Details of place where majority of fixed Mumbai, Delhi NCR
assets are located
5. Installed capacity of main products/ Leasing of Cars
services
6. Quantity and value of main products/ | As per available audited balance sheet for F.Y. 2020-
services sold in last financial year 21, the revenue from operations is Rs. 18.83 Cr.
7. Number of employees/ workmen NIL
8. Further details including last available | Details can be sought by sending request to Resolution
financial statements (with schedules) of | Professional at cirp.tranzlease@gmail.com.
two years, lists of creditors are available
at URL
0. Eligibility for resolution applicants | Details can be sought by sending request to Resolution
under section 25(2)(h) of the Code is Professional at cirp.tranzlease@gmail.com.
available at URL
10. | Last date for receipt of expression of 15-02-2025 (Original)
interest 02-03-2025 (Extended)
11. | Date of issue of provisional list of 25-02-2025 (Original)
prospective resolution applicants 04-03-2025 (Extended)
12. | Last date for submission of objections 02-03-2025 (Original)
to provisional list 09-03-2025 (Extended)
13. | Date of issue of final list of prospective 12-03-2025 (Original)
resolution applicants 12-03-2025 (Extended)
14. |Date of issue of information 17-03-2025 (Original)
memorandum, evaluation matrix and 17-03-2025 (Extended)
request for resolution plans to
prospective resolution applicants
15. | Last date for submission of resolution 16-04-2025 (Original)
plans 16-04-2025 (Extended)
16. | Process email id to submit Expression | cirp.tranzlease@ mail.com

of Interest

IPE - NPV Insolvency Professionals Private Limited
(Formerly Known as Mantrah Insolvency Professionals Private Limited)

Through its Director - Mr. Atul Tandon
Resolution Professional

In the matter of Tranzlease Holdings (India) Private Limited
IBBI Reg. No.: IBBI/IPE-0040/IPA-2/ 2022-23/50021
Email For Correspondence - cirp.tranzlease @gmail.com

Date: 15% February 2025
Place: New Delhi

AFA validity up to: 31.12.2025
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Regd. Office : "SIMPLEX HOUSE" 27, Shakespeare Sarani, Kolkata - 700 017 S | CERT | DISTINGTIVE No. |FOLIO| FV |SHARES NAME OF SHAREHOLDER(S)
PHONES : +91 33 2301-1600, FAX :+91 33 2288-1468 No.. No, From - o No. |(Rs.)
E-mail : simplexkolkata @ simplexinfra.com, Website : www.simplexinfra.com 1 |7253 |23380701-23381100 | 7251 | § | 400 | ATULMALHOTRA
CIN No. LAS209WB1924PLC004969 2 13635 | 70006063- TOROT3E2 | 7251 | § | 400 | ATULMALHOTRA
31440 305101 -305300 1439 § 00 CATUL MALHOTRA
EXTRACT OF STATEMENT OF STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS 4 12135 |70570523- 70570722 | 1438 | 5 | 200 | ATULMALHOTRA

SIMPLEX INFRASTRUCTURES LIMITED

FOR THE QUARTER AND NINE MONTHS ENDED 315T DECEMEBER, 2024

(T In Lakhs)

CIN - LS9999MH1958PLCOZD545
Regd. Off: Pipe Nagar, Village Sukeli, NHAT, B.K.G. Road
Taluka Roha, Distt. Raigad - 402128 {Maharashira)
E-mail: secretarialidmahasoam.com Website: www jindal.com

NOTICE

NOTICE is hereby given that {he under mentioned Shere Cedificate’s) of the Company have
been raporiad kosi | misplaced and the regizierad shareholdar(s] [claimant{z} therata, hawve
applied o the Company for issus of Dupbcate Share Cenificates) in ligu thereof

PBM POLYTEX LIMITED Lahoti Overseas Limited CITASSIFIED.GE.NTHES IN MUMBAI
:Et”.' L1.T11UEJ‘919PLEDUU¢55] CIN : L74999MH 1995 PLOOR 7643 ;deetCommumcatmn
Registered Office: Opp. Rallway Station, Petlad, Dist: Anand, Gujarat - 333430, 17, Arun Chambers, Tardeo Road. Mumbai - 400034, Tel. No. +91-22-40500100 i esna s
Phone : 224001, 224003 - Stores : 224005 . Sales : Z24006 - Emall : pbmllpatodiagroup.com  wehsite ; wwi pbrrpalytes.com site : www.lahotioverseas.com E-mail: investor@lahotioverseas.com Vg &
Extract of Unaudited Financial Results for the Quarter and Nine Months ended 31st December 2024. R
(Rs. In Lakhs except EPS) (Rs. In Lakhs By Publcly Seces
SL | Particulars STANDALONE CONSOLIDATED STANDALONE CONSOLIDATED Mobile : 9892011371
I Ni i Year to dase figures. " Yiear to date fi i
MNa. Quarter Ended HInnE ::ld:;r;l.hs Year Ended Quarter Ended HunaET‘tger:;hsl‘rear Ended 1 Months byl fig Cormsspondingd 3 Months o ures| . ding 3 Harambha s,
. : Particulars Ended m“”m'dm'a't months ended Ended colr i * | “manths ended Phone ' 2386 8065,
31-12-2024 | 31-12-2023| 31-12-2024 | 31-03-2024| 31-12-2024 | 31-12-2023] 31-12-2024 | 31-03-2024 T RETT TEFRTT TR TR TREETE o Jl. ey
(Uheuited) | {Uneudted)) (Unsudied) | | (uchted)(naidiios) | (dTeudited )} (UnBidited) | (Autited) mm:i Unaudited | Unaudited Unaudited Unaudited %Jr;au;ﬁ?ed—' ?;?:332-%?5.65831376
1_| Tolal ngame from operabions 432686 | 455092] 1286360 1960042] 432777 4558%2] 121003 | 198794 | |0 e B g o ey ey g e
2 | Net profit / [Loss) for the period (174.24) (168.54) [486.24) (838.91) {173.35) (130.14))  {539.81) (899.69) Tt Prolt : m ;] oy T odloe T —_— — — — — el LA S
(hefora 1ax and exceplional andior el Prolit { (Loss) for [he peno before Tax ) Phone : 2422 9241/
Exiraginary Ilame) Excaplional andior Extra Extraordinary Hams*) B17.43 1,168.85 457 .44 615.22 1,176.09 465.05 Zﬁf:i B
W) ottt i Ll i oy e o et e L L ! | ST KL e ol e e ks e - I il Ly el e S vertising,
i i A | ' f 1 | | L [ | 5 - 1 Datey Bhavan, Dadar (W)
3 | Mel profit) I[Lus.s] [ U panod . (174.:24) (168.54) [4B6.24) (B33:91) (173.35) (130.14)| {530.81) (BR9.E) Met Profit [ (Loss) fcc: ihe penu:u:ll [I:ue.h::e 1_'ax adter] 81743 1.168.05 457 44 15 22 1.176.08 AB5.05 e
before lax {after exceptional andlor ' Exceplional andor Exira Extraordinary fams") e
Extracrdinary items) A | Dadar
! o : el Profit / (Loss) for the perod afer Tax (after - Mobile : 8691800888
4| Mel profil | (Loss) for the period (132 BE) (126.76)]  (361.33)| (629.63)] (13222)| (136.44) (40142} |  (645.33) Exeptions! and!or Exira Extraordinary Aems”) 458.91 B81.95 361.17 458.75 885.98 367,18 .
after tax [afier exceptional andior I : - Makinl()
FIL*anr:hha:'- ’ it&ms!n:l Total Comprehensive Income for the period e
e e ’ {Cormprising Profit|Loss) for the parlod {aftar tax) and 474.33 085 67 334.10 477 41 97483 33B.66 Charudatta Adyertising,
5 | Total D:.'mpfmﬁr's.’"'.e mcome for ; y ! ey i Eﬁ]‘nerﬂmﬁrensiwe!nmﬂe [afieriax) Pione - 24221461
the peiod [oomprising profit! Loss) (101.47) (123.69) (317 &T) 593.74) (100.81) (132.57) {35776} (G609 44) ; - T
f::.r '-I'lE IEr":"j .Ial:.Hr 1H1:| and |:|t_|-|.E[ | | E':I:.lﬂ:r' S’ha.TE CEIFIIt-Eﬂ SH4 50 RE4 50 8R4 50 584 .50 H84.59 54 50 ngar (E), ’
% H - Phone : 24124640
comprehensive income |after fax)] . . : Resarves (excluding Revaluation Reserve as shown - 3 : J
B | Paid-up equity share capital BET .00 BAT @0/ BET 20 EA7.40 GA7.90 | 887.90| BET S0 GET 80 irvthe unaudited Balance Sheat of pravious year) Duser() S
7 | Resarva (excluding Revaluation 11,358 27 : 1112444 Eamings Per Share (of * 2/- each) {for containuing and Shree Swami Samarth Advertising,
Heserve) a5 Showr in sudited disconlinusng operalions) o WP
balance sheet Basic 1.57 3.02 1.24 1.57 3.04 1.26 Mabile: 9869131962
B. | Eamings per equily share Diluted: 1.57 3.02 124 1.57 3.04 1.26 s
“d'?" Rs.10 each) “':'[.ED”E'F'”'“H and al  The above is an extract of the detaled format of Quarterly Financal Resulls filed with the Stock Exchanges under Ragulation 33 of the SEBI (Listing and Other I;h'm; 243?4,897
isconlinued oparations; | | Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Financial Resulls are available on the Siock Exchange websites, (www bseindia.com) L
_| 8} Basi 11.93) 1.85) [525)|  (315) At83))  (80) (584 |  (3.36) and the isted antity {www aholioverseas.in) e
b Diuted [1.4935) i1.83) i5.25) 9.15) 11,83 {1.971| (5. 84) 19, 38) b}  Theimpact on net profit.(loss) botal comprahnsive income o any oiher relevent financial itemds ) due to changed|s) in accountyg policies shall be disclosed by means gggi{;;f%"de&
1 [ i a footnode Phone : 2422 5672.
Motes : [1] The above financial results have been raviewed by the Audit Commities and thersalter approved by the Board of Directors of the Company In At s ; _ - n _ _ PO _ ; Mobile : 9920640689
thair respective meetings held on February 14, 2025, The limited review as required under Regulation 33 of the SEBI (Listing Obligation and Disclosura #-Exceplional andior Exiraordinary tems adjusted in the statement of profit and Loss in accordance with Ind”AS Ruie/AS Rule whichever is apphicable. ) i
Requiremanits) Regulations, 2015 has been completed by the stalutory auditors of (he Company and the ralated report is being submitted to the concerriad E_‘iﬁ%l_ﬂ For Lahoti Overseas Limited P 303184 022-66332340
stock exchanoes. [] The financad results for the Quarter and MNine Months endad December 31, 2024 have been prepared inaccordante with the Compankes Efﬁ ! Sd-’: Mobile: 9820295353/ 9821656198
(indian Accounting Standards) Rules, 2015 (ind AS) prescribed under Section 133 of tha Companies Act, 2013 and othar recognised accounting practices and Date; 14.02.2025 T el Umesh Lahoti Achioers Media
policies to the extent applicable. [3] The abovi is an axtract of the detailed format of Financial Results for the Cuanarand Nine Months ended 31st Decamber, Place: Mumbai o Ll H Managing Director Phone : 2881584
2024, fifed with the Block Exchanges, undes the Regulation.33 of the SEBI {Listing and Othar Discloswre Requirements) Raquiations, 2045, The full format of
the Financial Results is available on the Stock Exchange website www bseindis. com and'on the Company™s website waw_pbrmpodyiex.com
For and on behalf of Board of Directors
PBM Polytex Limited FORM INC-26 |
Bl [Pursuant to Rule 30 of the Companies
Gopal Patedia (Incorporation) Rules, 2014]
Place: Vadodara Managing Direcior BEFORE THE CENTRAL GOVERNMENT
Date; 14th February, 2025 DIN: 00014247 REGIONAL DIRECTOR,
NORTHERN REGION
In the matter of the Companies Act, 2013,
FORM G (DATE EXTENDED) Section 13(4) of Companies Act, 2013 and
INVITATION FOR EXPRESSION OF INTEREST FOR Rule 30(5)(a) of the Companies
TRANZLEASE HOLDINGS (INDIA) PRIVATE LIMITED (Incorporation) Rules, 2014
OPERATING IN BUSINESS OF LEASING OF CARS AT MUMEAI,
BALGOPAL COMMERCIAL LIMITED GURUGRAM AND OTHERS AND
CIN: L43299MH1982PLC368610 {Under sub-regulation | 1) of regulatbon 384 of the Insslvency and Bankruptcy Board of Indda In The Matter of AN3 TECHNO POWER
. {Insalvency Resolution Process for Corporate Persons) Regulations, 2016} LIMITED (CIN: U31909MH2022PLC380783)|
Flat No. B-002, Dreamax Vega, Upadhyay Compound, Pump House, Jijamata Road, Andheri (East) Mumbai-400093 Website- www.bcommercial.org/ email- info@bcommercial.org Having its Registered Office at B 803,
T RELEVANT PARTICLILARS ALPINE TOWER 2, SAMTANAGAR, NEAR
EXTRACT OF THE STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE Nart, of the coorate debéo | Transdease Hokdings (india) Private Limited THAKUR COLLEGE. KANDIVAL! (EAST)
along wiah PAN & CikSLLP Mo CIM; EEA10MH2IGRTCIG2528 ) )
QUARTER ENDED ON 31ST DECEMBER, 2024 (Amt in 000') | PAN: AABCEA340D MUMBAI 400101
I S | C " . Address of the regissened office Office of Corporata Debtor:. ™ A Bl 00000 (Applicant)
tandalone onsolidated House Mo, B35, Tirupat] APT, Patakar Plos, Notice is hereby given to the General Public
Quarter Quarter Quarter | Nine months | Nine months Year Quarter Quarter | Quarter | Nine months | Nine months Year Kalambhe Shafapur, Balamgaon, Thane, that the aforesaid Company proposes to
Particulars ended ended ended Ended Ended Ended Ended Ended Ended Ended Ended Ended | Shatiapur, Maharashira, India - 421501 make an application to the Central
| 31-12-2024 | 30-09-2024 | 31-12-2023 | 31-12-2024| 31-12-2023| 31-03-2024 | 31-12-2024 | 30-09-2024 |31-12-2023 | 31-12-2024 | 31-12-2023 | 31-03-2024 3 URLofwebste | Motavadable Government (Regional Director) under
[ . . . . . . . - - . . . . | Detads of place where msjnty of Mumkal, Delhi MCR ) ;
| unaudited | unaudited | unaudited | unaudited | unaudited | Audited | unaudited | unaudited | unaudited | unaudited | unaudited | Audited A S Section 13(4) of the Companies Act, 2013
Total income from operations(net) 342697 | 8265382 | 1,1661340 | 1,33470.80 | 2,35,170.69 |2,88,371.38 | 3,426.97 82,653.82 | 1,1661340 | 1,33470.80 | 2,35,170.69 [2,88,371.38 B {istallod capacity of main prodocisy . | Leasing oT Cars seeking confirmation of alteration of the
Net Profit/ (Loss) for the period (before Tax, ¢ 50008 - _ Memarandum of Association of the Company
- Quartisy ard vasoe of main productsy | A per avallabie audited balance sheaet for in terms of the Special Resolution passed at
Exceptional and Extraordinary items) (994.17) | 80,159.20 | 3969559 | 1,24,364.06 | 1,02,130.23 | 14146386 | (2932.89) | 8007427 | 39,69559 | 12234041 | 1,02,130.23 |1,41,463.86 services sold In last inanciat year | FY. 2020-21, the revenue from operations is the EGMheld on 15" day of February, 202510
Net Profit/ (Loss) for the period before Tax (after . _ _ _ | R 18830 enable the company to change its Registered

- - - fhiurriier o amplojeny worenen | spi e office from the “State of Maharashtra” to the
Exceptional and Extraordinary items) (994.17) 80,159.20 39,695.59 1,24,364.06 | 1,02,130.23 | 1,41,463.86 | (2,932.89) 80,074.27 | 39,695.59 1,22,340.41 | 1,02,130.23 |1,41,463.86 Furthar details including lest Datalls can be sought by sending raquest o “State of Uttar Pradesh’

Net Profit/ (Loss) for the period after Tax (after avalistia financlal slamaemsaits Resodution Professional at T . .

_ (Loss) p _ ( {with schedules) of two years, lists - | cip ranzieasedgmall com. Any person whose interest is likely to be
Exceptional and Extraordinary items) (2,679.85) | 71,029.70 37,04301 | 1,07,129.21 | 94,23067 |1,31,663.24 | (4,61857) | 7094478 | 37,043.01 | 1,0510555 | 94,230.67 |1,31,663.24 T A A g affected by the proposed change of the
Total Comprehensive Income for the period 4. | Ergibity for resolution applicants | Details can be sought by sending request 1o registered office of the company may deliver,
C sing Profitl for th od aft d under saction 25(2¥h! of the Coda Resolution Professional at or cause to be delivered or send by
(Comprising Profit{oss) for the pericd affer tax an _ sealsblestURL | cirptrandeassligmaltco. registered post of hisher objections
other Comprehensive Income (after tax) (2,679.85) 71,029.70 37,043.01 1,07,129.21 94,230.67 |1,31,663.24 | (4,618.57) 70,944.78 | 37,043.01 1,05,105.55 | 94,230.67 |1,31,663.24 10, Lest date Tar receipd of expression 15-0:2-3025 (Origingl] supported by an affidavit stating the nature of
Equity Share Capital (Face value Rs 10) 71,65,100.00 | 1,65,100.00 | 1,65100.00 | 1,65100.00 | 1,65,100.00 | 1,65100.00 |1,65,100.00 | 1,65,100.00 | 1,65100.00 | 1,65,100.00 | 1,65,100.00 | 1,65,100.00 Ll | S0P fEnEnge his/her interest and grounds of opposition

|- | wl 5 . i i

| | 11, | Date of izsua of provisional list of 250022025 0riginal) Eith the MCA-21 tal

Reserves (excluding Revaluation Reserve as shown | | prospective resciution applicants 04-03- 2025 (Extanded) ( ither on | )eb o - . Ip or ta
- - . Last date far submessicn af | B205-2025 {Original} Www.mca.gov.in) by filing the Investor
in the balance sheet of previous year) 1,20,663.66 1,20,663.66 objectians 1o pravisional fist 09032025 (Exended) Complaint Form or to the Regional Director,
Earning Per Share in Rs (of Rs. 10/-each) (for 13, Date of issue of inal listal [ 17032025 iDriginaly Western Region, Mumbai with a copy of this
continuing and discontinued operations) prospective resoiution applicants | 12-03-2025 (Extended) notice to the applicant Company at its
. 4. Date of jssua af Information 17-03-20:25 [Ungenaly Registered Office situated at B 803, Alpine
(not annualised) msmoandum; evaluation mat 17-03-2025 (Extendad) Tower 2, Samta Nagar, Near Thakur
Basic (0.16) 430 2.24 6.49 5.71 7.97 (0.28) 430 2.24 6.37 5.71 7.97 11;; rr‘-uhﬁ ;J;ﬁu';:r:;;;:w College, Kandivali (East), Mumbai
Diluted (0.16) 430 224 6.49 5.71 7.97 (0.28) 430 2.24 6.37 5.71 7.97 R (R e (R DA3035 Oaginad 400101, within 14(Fourteen Days) from the

resolution plans 16-0:4-2088 (Extandad) date of publication of this notice.
Note: /| Process ernall & W submmE [cirptranzieasad@armail com For and on behalf of the
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under Regulation 33 of the SEBI( Listing and Other Disclosure Requirements) Regulations, 2015. The Exprresssiom of fnfenast Board of Directors
full format of the Quarterly Financial Results are available on the Company's website www.bcommercial.org and on the website of BSE. The same can be accessed by scanning the QR code provided below. T - S/ AN3 Techno Power Limited
2. The above results have been reviewed by the audit committee and thereafter were approved and taken on record by the Board of Directors at its meeting held on 13th February, 2025 IPE - NPV Insolvency Professlonals Private Limited Sd/-
(Formerly Known as Mantrah Ingolvency Professionals Private Limited) Prasoon Chaudhary
Thpsgrbe mm,' "mt"m" ,T,:'F'“,L':LHIB,'LE'“",'L Place: Mumbai Managing Director
In the matter of Tranziease Holdings (India) Private Limited Date: 15-02-2025 DIN: 09576216
IBBI Rig. Moo IBE|FPE-DO40/ |PA-2/ 202223,/ 50021 Address: 208 Sumadhura Acropolis
FOR BALGOPAL COMMERCIAL LIMITED Date: 15tk Fabruary 2025 Email For Correspondence - cirp tranzleasefgmadd com K_V. Ranaareddv. Seri Lingampall ’
sd/- i iodia il AFA valldity up to: 31122025 | B L) Rangareddy Telangana 500032 India
. Vijay Laltaprasad Yadav .ang y gana.
Place: Mumbai M ina Direct
Date: 13.02.2025 anaDgljrl\lr!%2;(';§;)5
' MAHARASHTRA SEAMLESS LIMITED

Any personf{s) who has ( have eny claimiobjectian in respect of the above share certificatels)
showld fadge such claims with the Company's Interim Corparate office at Plot no 106,
Institutional Sector 44 Gurugram 122003 within 15 days of the publication ¢f this notice
afler which no claim shall be enlertained and the Comgany shall proceed 1o isswe befter of

STANDALONE . CONSOLIDATED Canfirmatian: Duplicate/3plit share Cartificate(s) ta the afaresaid halders iclaimant(s) withaut
Quarter | Quarter | Quarter |Nine Months|Nine Months|  Year Quarter | Quarter | Quarter |Nine Months|Nine Months|  Year A skl o is part o MAHARASHTRA SEAMLESS LTD
ended 315t | ended 30th | ended 315t | ended 315t | ended 315t | ended |ended 315t | ended 30th | ended 31st | ended 31st | ended 315t | ended
Particulars December, | September, | December, | December, | December, | 31st March, | December, | September, | December, | December, | December, | 315t March, Place : Gurugram JI N D A L RAM 4 NIGAM
i 2024 2024 2023 2024 2023 2024 2024___h 2024 2023 2024 2023 2024 ) Hated -+ 14.62:2003 S0P Chmpany Secretary
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited) |(Unaudited) (Unaudited) | (Unaudited) | (Unaudited) | (Audited)
Total Income from Operations (Net) 14,079 19,963 22,751 55,011 79,583 | 102,873 23,144 27170 31,844 B0,909 [ 103,581 | 140,645 YOGI INFRA PROJECTS LIMITED
{formerly known as Yogl Sung-Won {India) Limited)
Net Profit/(Loss) mr. the FIIEI'H.':d Registered Office : T-B2, Commercial Entry-4, Moongipa Arcade, D N Nagar,
(before Tax, Exceptional and/or Andheri (West), Mumbai - 400 053
Extraordinary items) (1,252) (1,444) | (12,276) (3,857) | (36,375) | (10,346) (1,128) (1,428) | (12,027) (3,597) | (36,070) | (10,340) CIN : L32201MH1303PLC352082
r . TEL 022-50022200 E MAIL - complianceolficaryogifi@amall.com
Net Profit/(Loss) for the period Statement of unaudited standalone financial results of the Company
before tax (after Exceptional and/or (Rs. In Lakhs)
Extraordinary items) (1,252) | (1,444) | (12,276) | (3,857} | (36,375) | (10,346) (1,128) | (1,428)| (12,027)| (3.,597)| (36,070} | (10,340) PARTICULARS phMir | e - ,T,;:i
Met Profit/(Loss) for the period 31-Dac-24 | . 51-Dec-23. | i-Mar-d
after tax (after Exceptional and/or : EhipaRa) | (addith | idnated
Extraordinary items) (1,224) | (1,082) | (8,082) | (3,358) | (23,870) | (7,189) | (1,108)| (1,072)| (7,858)| (3,134)| (23,599)| (7,227) Nt Pt cas Tons e oot | a =
Total Comprehensive Income/(Loss) after tax (0.70) 37 (nan
for the period 41| (1,844) | (7,875 | (3,540) | (23,314) | (6,822) 193 | (1,841)| (7,640) | (3,335)| (23,041)| (6,876) sl bl ki 2 T s | e
Paid-up Equity Share Capital ;’;E?;E:;‘E‘:T;‘:“s'“ okl 070 i | i
(Face value of T 2/- Per Share) 1,147 1,147 1,147 1,147 1,147 1,147 1,147 1,147 1,147 1,147 1,147 (Comprising Profiti{Loss} for the period
c ; fter tax and ather (0.70) (3.73) {11.87)
Reserve (excluding Revaluation oot aiGteR oot 4 Tai (0.70} A | e
Reserve) 20,654 22,049 Equity Share Capital 1,684.58 1,684.58 1,684.58
R tuding Revaluati
Earnings Per Share (E75) i £ Revkson
(Face value of T 2/- each) Balance Isneen of Previous -_— . -
a) Basic (3) (15 | (.89 | (1414 [ (5.88)* | (41.77)* | (1258) | (1.97)*| (1.88)*| (13.79)* | (5.58)* | (41.36)* [ (12.65) iy i A Cul I
; * + * - * * * * * * (3} Basic and diluted EPS bafore
b) Diluted (X) (2.15) (1.89) (14.14) (5.88) (41.77) (12.58) (1.97) (1.88) (13.79) (5.58) (41.36) (12.65) Extraoriinass: ituiis 0.01) 0.02) | 0.07)
* not annualised (b) Basic and diluted EPS after
Notes * Extraordinary items [0.01) 10,02} | (0.07}

Hate:

1. The above is en exiract of the detailed format of quarterly financial results filed with the

stock exchange under regulation 33 of the SEBI [Listing cbligations and Disclosure

Requirements) reguiations, 2015, The full format of the Quartery financlal results are

avallable on the Steck Exchanges Website, www bselndia,com and Companies website

wnw. yaginfraprogacts.co.in

Financial Results for coresponding quarter ended 30th June 2022 are based on the

imformationen compiled by the management of the Company after making necessany

adjustments &5 perInd &35 and have not been subjected to imited review or audit.
For and on behalf of the Board of Directors of

For Yogl Infra Projects Limited

a) The above is an extract of the detailed format of Quarterly / Year ended Financial Results filed with the Stock Exchanges under Regulation 33 and 52 of the
SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly / Nine months ended Financial Results are available
on the websites of the Stock Exchange(s) i.e. www.bseindia.com, www.nseindia.com & www.cse-india.com and the company i.e. www.simplexinfra.com.

b) For the other items referred in Regulation 52 (4) of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, the pertinent disclosures
have been made to the Stock Exchange(s) i.e. BSE Limited, National Stock Exchange of India Limited & The Calcutta Stock Exchange Limited and of the company 2
and can be accessed on the www.bseindia.com, www.nseindia.com, www.cse-india.com and www.simplexinfra.com respectively.

For SIMPLEX INFRASTRUCTURES LIMITED
S. DUTTA

Sali-

Kolkata WHOLE-TIME DIRECTOR & C.F.O. Sanjay Agarwal
. : Place : Mumbai Chairm

Dated : 14th February, 2025 DIN - 00062827 he INES e A ot

financialexp.epaptin
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FINANCIAL EXPRESS

SATURDAY, FEBRUARY 15, 2025

KUWER INDUSTRIES LIMITED NORTHERN RAILWAY
e, JAY USHIN LIMITED
Registered office: D-1004, First Floor, New Friends Colony, New Delhi- 110025 : E-Auction Notice
Email 1.D- investor kuwer@gmail.com ; Website: wew.kuwer.com Regislered Office : GI-48, G.T. Karnal Road, Industrial Area, Delhi- 110033 Ministry of Environmen! & Forests (MOEF) registered PurchasersiFirms, as
Tel, No.: 0720-2580088 CIN : L52110DL1986PLCD25118, Website : WWW.jpmOroup.co.in racyclersire-procassors fqr used odl, are invited to attend th!a E-Auction for Purchasing
UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTH ENDED 315T DECEMBER, 2024 E-mail : julinvestors@jushinindia.com Tel : 91{124)-4623400 S e t;‘“‘; :"[' ek 'ﬁd'”%g Ef_',"?n””?d, fgﬂﬁ:ﬂ*' Sines: Dapol,
Martarm Kadway, Shaskurbasil, Dedh=34 on 22 0 Tea ; "
v“”’"[“"' - “‘;:" A B STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2024 [ St et -
S _ Quarter ended ear Ended otesponding Rs. In Lakhs Except Per Share data 5 | Lot No. Descripticn Oty
Particulars o on Quarter ended N
No i Quarter ended Nine months ended | Year ended T AR : Y :
% Particula 31123094 | 30.00.2024 | 31129073 | $1.12.2024 | 31122028 | 31032000 | | | |20 180225] Scrap Waste UsudiRofused Black Ol Containad In | 20000 KGs
1.12.2024 31.03.2024 31122023 | Ho. GRS ' i X L LA e 40/45 Gallon Drums Qty: 100 Drums= 20000 Kgs
" Unaudited | Audited | Unaudited Unaudited | Unaudiled | Unaudited | Unaudited | Unaudited | Audited iApprox) As 1s Where Is Basis, As It Is. Note: il Will
| Tl s o Doaraions 508 57 ET R £1E 16 1 |Total Income from Operations 21,851.19 | 21,202.09 | 17.698.97 | 62630.07 | 5404424 | 72625.19 Be Sold Along With Drums, Loading By Purchaser.
1 Totad Income fram Oparations _ 1508 52 8411 151516 N I[ Prafit { {Logs) | Ptﬂ i Segregation Of Water if Found I3 Allowed At Time Of
;"' Mot Profn /| “ G’ﬁ'&: four e pﬂrm lbl"fl:lfl.‘! Tll'! I:.[F':T.I'—":In-.“ -ﬂllﬂ.rm ; BLFTah [ I. uss clr £ FPEIIID = L 7 L}Eh-ﬂ:r‘y Lacathon:=- Cin Gaalumd In S"‘.‘".‘:I"{"“'E, HH5 ol
Fwiraordinary soms) £176 N 770 Z |(before Tax, Exceptional and’or 475.96 413.87 4G67.25 1.294.78 1,383.87 1.629.79 Sac-ERoad
, . . RTpePT P e : ordiss —1 - : :
B |SRENS G PO R 00 O A SRR G : Earaord o Lems) : + : | |2 |200a100225 | Refuse Ol Scrap Waste Used/Refused Black Ol | 5000 KGs
E xtraordinary fums) 57.76 nm N Net Profit / {Loss] for the period ; _— . 2 " " [Transformer O} Contained In 40/45 Gallon Drums
i Hk't Frofd | “ I.'l"'-'\Hﬂ'! il pl."l'“:J .!I”l"l Inx |:|~||‘||_~| E- !l!;f![lllt"lil1 ;"'||-_||'ﬂ| 3 thnI‘E tEL'r: I:.;':IHEF EEEEITHGFIEI 4?55':‘ "1'1 jE.r qu’ EE 1 .quIE 1 .EIEE'HI' ‘E.EEEI’E DI_‘!.. 25 Dnems = 5000 HEE {Appr:l:.:] Ag s Where Is
Exvraordnary Rems) &2 17 1060 15 28 and/or Extraordinary items) Ez::j: NEI-I';:E EI[ Wil Be EEn:-ll:l Along 'u'u;;]hwl;:fumE..f
e : . Net Profit/ (Loss) for the penod Loading By Purchaser, Segregation Of Water |
5 Total Comprehensive Income for Ihfpu.'-rmd [Comprising Profit / (Loss) - el r|[_|- EE?,I f'-'.-‘-[ IFIJ- i ; e e PP i e Speeen Found fs Allowed AL Time Of Defivery. Location:- On
for the period (aftor tax) and Other Comprehensive Income (aftes tax)] 52.31 060 1508 dIlEe 1ax |atler EdCepliondi and or - : - A . Gl Ground in Section-G, RHS of Sec-E Road
6 | Equity Shave Capital (Rs. 10 per share) 80761 907 61 90761 Extranrdinary items) Rallway reserves the right to cancel the E-Auction Tor used oil on the said date without
T | Reserves [excluding Revaluation Reserve) as shown in the Audited Total Comprehensive Income for assigning any reasons thaneofl, Unsold Material {Used Oil, if any) shall again be pul up
Balance Sheel ol the prevous yeu Q.00 .00 Q00 tie period [Comprising Profit / for sale in ensuing E-Aucton. The detail of Lots/Qty. are available on website
8 | Eamings Per Sham (o Rs. 10V- each) 5 |(Loss) for the period (after tax) 329.03 335.34 393.27 919,35 1,107.98 1.412.74 wiww.ireps.gov.in auction catalogue Dated -2 02,2025
1. Basic 058 0.12 083 and Other Comprehensive No.- Serap Used OIVE-Auction/SSB/2024-25 Dated :-13.02.2025
2 Diuted 058 f.12 N Incom (aftar tax)] SERVING CUSTOMERS WITH A SMILE S14/25
N oo 6 |Paid-up Egquity Share Capital 386.45 386.45 366,45 366,45 386,45 38645
: . fu h 10 -
#  The abdwe B an extract of the ditadod bormal of ﬂl.l.il.lll!'!ﬂj st mune months Tnsncadl resuts Bled with e Siock E:u:lmngm. Larsdes [EI;EI':L;IE.”E U per Shara.Rs. 10
Reguiabion 33 of the SEBI (Listmg and Other Disclosure Requirements) Regilations, 2015, The full formist of the: Cusarterly Financia! Dtherjﬁqum.- {as par balance
quﬂ‘: e .!'l'ﬂll-.!hk_' ot u—::-* w-e?h:ti: u: the Siock E:ﬂh;lnqul::b at mentingd URL: hitps:/fvani. bseindla comicomporales) 7 |sheet of previcus accounting 10,547 87
arnded_new. asprnewsid=14306716-4e1-4ddd-Babl-610c 28802531 year) ANNA INF STRUCTURES LIMITED
i The sbove results have been reviewad by the audit committee and approved by the Board of Dvectors at thes roespaciive meeting : : RA
Earnings per equity share (EPS) CIN : LESH0UP1393PLCOT 1612
:‘Eﬂfﬂ]"u} E"I:I?.‘n H 1H|\ -”1_ ,h J
. (of A, 10/~ each) - Regd, Office: SHOP NO. 1 & 3, E-14/6, FIRST FLOOR, SHANTA TOWER,
For Kuwer industnes Limited Basic and Diluted 8.62 8.78 .96 24.11 28.01 36.98 SAMJAY PLACE, AGRA - 202002
H‘ r F’ - 1 - =y ikl A kar ES1H TS B 'y -1 n My [ b L e o
Place- Mew Delhi T " al NOTES: The above is an extract of the detailed formal of quarterly results filed with Stock Exchange under Regulation U - RUTTED FHANAAL RESULTS FUR THE QUARTER AND NINE WUNTRS ERUEL 31 E'E“'
Diate- 14,07 2005 Direcs 33 of SEBI |Listing and Other Disclosure Requriements) Regulation 2015. The full format of the quartery Results are - -
1 (Managing of | - . Ho : : ; Imonths | Yearte | Previous | Previous
available on the Stock Exchange website www.bseindia.com and on the Company website www.jpmgroup.co.in ended Date | 3months |accounting
= Particulars (3111212024} Figures ended ar ended
. e For and on behalf of Board of Directors b _ £
Kanoria Energy & Infrastructure Limited Jay Ushin Limited |(3010912024) | (31103/2024)
[Formarly Known 25 A Infratsructure Limited) Ash i Mind 1 T::{al ln:'f'rp!-: fﬂ:lﬂ Opeations (Mt 2167 6386 .62 183,67
Regd. Dffice & Works : Hamirgarh - 311 025, Distt. Bhilwara (Rajasthan), ; g 8 _'I'I'EIHII WA 2 """P'rt !}ﬂr_" lLﬂ&’f from oty £ & S 24 £k
Phone ; 01482-286102, FAX : 01482-286104 Place: Gurugram Chairman and Managing Director activlles before Lax : 3 3 5.9 25 .55
Wehsite: wwhe.ainfrastructure. com, Email: csi@kanoria,org, CIN : L25131RJ1380PLEODOZDT7 Date : FEL’IFUEF_H 14, 2025 DIN : 00049966 St YoM (Loes) ITain: oy
' # activilies balare lax (afler Exira
EXTRACT OF STATEMENT OF STANDALONE UN-AUDITED FINANCIAL RESULTS Ordinary liems) 196 5 49 533 4 55
FOR THE QUARTER AND MINE MONTH ENDED ON 31.12.2024 {Rs. in Lacs) 4| Net Prai | {Loss) from ordnary i
) _Quarter Ended . Nine Month Ended | Year Ended Public Notice For E-Auction For Sale of Imnmovable Properties activities afier fax (afier Exira
Particulars Unaudited | Unaudited | Unaudited| Unaudited | Unaudited | Audited Sale of Immovable property mortgaged to IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) Orginary Hems) 23 4406 | 143 S3 64
31122024 | 30.00.2024 1 31.42.2023( 31 12.2024 | 31.12.2023| 31.03.2024 Corporate Office at Plot No. 98, Udyog Vihar, Phase-IV, Gurgaon-122015 (Haryana) and Branch Office at "Plot No 16, First Floor, Main Mohna 8| Total Comprehensive inoome for
- _ R 7 T = ; = _ Road, Avni Plaza, Yadav Colony, Ballabgarh, Faridabad-121004 "/ 309, 3rd Floor, Padam Business Park, Plot no. INS-1, Sector 12A, Awas the period {afier ax & Exira
Tolal Income from Ciperations 613600 | 529130 Ta56.66| 2314830 | 2T 116.87( 34900.78 Vikas, Sikndra Yojna, Agra-282007/ 30/30E, Upper Ground Floor, Shivaji Marg, New Delhi - 110015 under the Securitisation and Dr“-narg llllams;l 3 94 406 145 65 64
I ) : l e T 1124 150 T T Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002(hereinafter "Act"). Whereas the Auhorized Officer ("AO") of IIFL- e R it o Y W~ oL R
Net Profitf|Loss) fr-::r.m Erd|ndlr'|.u'-'t-:h-|t'.55. { £B:0% “His gl i MR e HFL had taken the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the Act in the following loan | Equity Shara Capital b0 380,00 | 360.00 360.00
tbefors Tax, Exceplional andlor Exiraordinary dems#) _ _ .l _ accounts/prospect nos. with a right to sell the same on "AS’IS WHERE IS, AS IS WHAT IS BASIS and WITHOUT RECOURSE BASIS" for real-| | 7| Reasarves (Excuding Revatuation
Met Profit/{Loss) from Ordinary Activities before tax %76 191.24 190.60 551.00 1.017 64 1054 57 ization of IIFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at the website: www.iiflonehome.com Rasarvas) B 5 B40.59 | MA E36.52
(afler Exceptional andior Extracrdinary items#) Borrower(s) / Demand Notice Descriptionl %f the Immovable Date of Physical Reserve Price 8| Mat Worth 1020.59 | 1020.59 101894 | 101852
e T : o T e r—— — Co- Borrower(s)/ Date and Amount property/ Secured Asset Possession Rs.78,48,000/- Rupees 4| Eamina Per Share (EPS) (in R |
i i f » 1 7 ,*0,UY1 BN 2 [ HE.|
Met P*ﬁﬂh‘[L"..‘fEE. for | :3 period after tax 18 38,77 43495 3B3.63 17a.60 7486.06 Guarantor(s) 18-Jun-24, Rs.43,77,395/- | All that part and parcel of the property bearing 28-Jan-2025 Seventy Eight Lakh ial EI:E'E s & Dilulerrj i l
(after Exceptional andior Extraordinary Hems#) 1. Mr. Gulbeer Singh (SRUDG?S gorty T%r]ee Lakg Basement And First Floor of Residential Property  Total Outstanding as | " ElgohtlT)housand Zhuleanuaan 0.06 i1 I 004 57
A= ik Ry ; " 7 2. Ved Infrastructure | Seventy Seven Thousand | Plot No-27, Out of Khasra No 2085/ 1930/323 Min,| on Date 09-Jan-2025 nly . : il ; = ! :
Ottver comprehensive income for ihe period 10.58) pER) abd] Bhe| S izhs 3. Mrs. Poonam | Three Hundred and Ninety |Khatauni No 24/32 , Situated Near 165 , Mathura| — Rs. 48,32,024 - [EarestMoney DeposT (b) EPS - Bask: & Diluted after
Total comprehensive income for the period 335 40,04 146.98 385,25 70902 Ta8.6d Devi Five Only) |Road , Faridabad, Mauza, Teh. And Dist.| (Rupees Forty Eight (EMD) Rs. 7,84,800/- Extracrdinary fems EE .11 l .04 1.57
Equity Share Capital (Face Value: Rs. 5/ each) aed 57| 476457| 4masT| 476457 478457 426457 (Prospect No Bid Increase Amount | Faridabad , Haryana , 121002 Area Admeasuring| "~ |akh Thirty Two (Rupees Seven Lakh Mt s The b B ot of deta i Eareal o b dedore il chal Prciia O
g ol {Fap Yabue: R -' - o 942123, 943426, | Rs.50,000- (Rupees Fifty |(In So. FL): Property Type: Land_Area .| Thousand and Twenty | Eighty Four Thousand | | Tvore i T @bove & an xirscl of detalled fommat of standaione Financial Results for he quarter
Total Reserves i.e. Other Equity - 475734 960900) Thousand Only) | Built_Up_Area Property Area: 1818.00 , 3636.00 Four Only) Eight Hundred Only) and nine months ended December 315t , 2024 filed wih the stocs exchange under Regulation 33
Eamings Per Share (bafore extracrdinary ferms) (of 5 each) 1 Mr. Chetan Rathi 17-Aug-2024 All that part and parcel of the property bearing | 30-Jan-2025 Rs.28,12,500/- (Rupees| | & e SEBI (Listing and Other Disclosure Reguirements) Ragulations 2015, The ful [Lirr:lalrl:-rlhe
Basic 0.008 0,05 BT 0.45 (.81 .42 5 Mr. Sanil Rathi | RS- 2478407/~ (Rupees | Third Floor , With Roof/Terrace Rights , Buit Up | Total Outstanding as | _ Twenty Eight Lakh Standaone Financial Results for the guarter and nine monihs ended December 31st | 2024 are
Dituatad: 000 005 017 0 45 0.64 045 - WS8Rl | Tyenty Four Lakh Seventy | Property Bearing No G-1/373 Out Of Khasra No| On Date 05-Feb-2025 | Twelve Thousand Five avallabla on the Stock Exchange Website (www.bseindia.com).
ilealed: 0L00% iR 3 i @ : 3. Mr. Sita Ram Eight Thousand Four 76/20/2 & 20/3 , Sitauted In The Area Of Village Rs. 25,32,369 /- Hundred Only) ——
Eamings Per Share (a8er extraordinary tems) (of 5- each) 4. Mrs. Neena ng_gffd and SGXEH Ontly) Ellastl?l DUetlthi Sﬁte Delh,i\l, C%orll%/_ chi\ggslgsAG-1 (Rupees Twenty Five [Earnest Money Deposit Eh: E
/ AN > = i = = id Increase Amoun ock , Uttam Nagar , New Delni , rea Lakh Thirty Two Rs. 2,81,250/- (Rupees i
E?E‘E 0.005 D.IZI? 0.7 0.45 0.91 0 ?‘_{ (Prospect No Rs. 40,000/ Admeasuring (In Sq. Ft.): Property Type: Thousand Three Two Lakh Eigrsty gne om0 S o Fr e Romaty r For and an behaf of
Diluated: 0.005 {.05 0.7 0.45 0.91 .52 IL10247085) (Rupees Forty Thousand | Saleable_Area, Carpet_Area Property Area:| Hundred and Sixty Nine | Thousand Two Hundred = :
ROTES Only) 450.00, 360.00 Only) and Fifty Only) dnna Infrasfructures I_1m|5t;::
A s a— 1. Mr. Dharmendra 10-Oct-2024 | Al that part and parcel of the property bearing| Date or Fossession | Rs.9 72,000/- (Rupees : . ;
1. The above Financial results of the Company have bean prepanad in accordance with Indian Accaunting Standards (Ind AS) nofified undar Kumar Rs.669257- Part of Plot No. 36, Khasra No. 385, Wake 25-Jan-2025 Nine Lakh Sev<(entypTwo Fl“E_-’lﬂ"“ E 1, {ANIL KUMAR AGARWAL)
the Companies {India Accounting Standards) Rules, 2015 &s amended by Companies (Indian Accounting Stendards) (Amendment) Rules o Mrs.Ni | (Rupees Six Lakh Sixty | Senthiya Estate Phase-Il, Mauza Itora, Tehsil And "o Outstanding as Thousand Only) Date ; 14th February, 2025 r WWhoba Time Director
_ h . Mrs. Nitoo Devi Nine Thousand Two Distt. Agra, UP, 282001 Area Admeasuring (In Sg. Eoh.
Eraerh e 1o Qe L . ) i L on Date 05-Feb-2025 .
AT . _ ) 3. D K Lighting Hub Hundred and Fifty Seven |Ft.): Property Type: Land_Area, Built_Up_Area Rs. 6.96.967 /- Earnest Money Deposit
2 Tha abaove Financial rasults hava bean raviewed by the Audt Commities and have been approved by Board of Directirs at its meating held (Prospect No Only) | Property Area: 540.00, 525.00 (Rupees Six Lakh Ninety| (EMD) Rs. 97,200/-
an 14th February, 2025, 1L10123504) BidIncrease Amount | \ 420 o ft Six Thousand Nine | {Rupees Hinety Seven
3. The statutory auditors of the Company have camied out tha limited review of these Financial rasults a5 required under Requlation 33 of the Rs. 20,000~ (Rupees | (Area admeasuring 420 sq. ft.) Hundred and Sixty ousan o V|V° undre
A ; e 7 Twenty Thousand Only) Seven Only) nly)
Securities and Exchange Board of India [Lisling Obligations and Dizclesuns Reguiremants) Regulations, 2015 = = =
Date of Inspection of property EMD Last Date Date/ Time of E-Auction

4. The Company has only one operaling segment e, AT, Sheels and Pipes.

5. The Comgany has no Subsidiary, Joint Ventures & Associates and hence preparation of Consobdated Financial S{atement is not required
by lhe Cormpany

B. Figures for the previous penod have been reqrouped | reclassified wharever necessany, o conform bo cumenl period's classiication,

17-Mar-2025 1100 hrs -1400 hrs 19-Mar-2025 till 5 pm. 21-Mar-2025 1100 hrs.-1300 hrs.

Mode of Payment :-EMD payments are to be made vide online mode only. To make payments you have to visit https://www.iiflonehome.com and pay through
link available for the property/ Secured Asset only., Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the proper-
ty/ Secured Asset you intend to buy vide public auction.For Balance Payment - Login https://www.iiflonehome.com >My Bid >Pay Balance Amount.

Pl Ty
m.q

P

Regd. Office: 48-49, Lane no. 2, Gopalbadi, Ajmer Road, JAIPUR (Rajasthan)-302001

N Internati@nal Ltd.

7. The above it an extract of the detailed forrmat of Quanedy Financial Resulls fad with the Stock Exchanges under Regulation 13 of he SEB| TERMS AND CONDITIONS:- CIN: L28992RJ1991PLC006265 +Email: info@polyconitd.com *Website: www.polyconitd.com
In&ti i i nig| Reo g 201 | fovriad of b art inancisl Res vallable on 1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https://lwww. iiflonehome.com well
iLlE[”E DTIQEUDH?TE Ejﬁgnsk{fﬂﬁlq."em ; EJS%TAGUSHEI'E,U 5 T“Ebgll Drrf ﬂ‘h:';r_erl:"fm‘fq iR Rl cnle in advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED 313“_JECEMBEH, 20
Stock Exchange wabsies, [www.bsaindis.com) and on the Lompany s websts (www.ainirasiruciune.com) with the payment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office. (Amount Rs. in Lakhs)
e e e T | 2. ghe.bitidersfstﬂall ilmprov? theirfoJ}fer in rpultiptlﬁ oflamour:p mentillone? undtger tlre cc;lumtn ?Icé IPcrgase A{nount". In case bid is placed in the last g Quarter Ended Nine Months Ended
minutes of the closing time of the auction, the closing time will automatically get extended for 5 minutes. | .
3. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO| | No. Particulars 31.12.2024 30.09.2024{31.12.2023| 31.12.2024 31.12.2083
Dabe: 14022025 Eor and on Behalf of the Baard of Direcors and the balance 75% of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment |(Unaudited)|(Unaudited)|(Unaudited)|(Unaudited)|(Unaudited)
Place - New Defi i shall be in the prescribed mode of payment. .
i Sdi- ) 4. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity 1 | Total Income from operations 543.29| 590.20 | 605.94 |1717.78(1744.48
[Sanjay Kumar Kanoria) charges, land and all other incidental costs, charges including all taxes and rates outgoings relating to the property. (Net)
Managing Direcior 5. The purchaser has to pay TDS application to the transaction/payment of sale amount and submit the TDS certificate with IIFL HFL. 2 | Net Profit/(Loss) for the period | -143.83] -1.49 6.27| -178.73 -47.58
DiN: 00067203 6. Bidders are advised to go through the website https: //lwww.iiflonehome.com and https:/iwww.iifl.com/home-loans/properties-for-auction for detailed (Before Tax, Exceptional and
' terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings. Jor Ext dt it
7. For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:- or Extraordinary | ems) =
care@iiflonehome.com, Support Helpline Numbers:@1800 2672 499. 3 | Net Profit/(Loss) for the period 87.81  -1.49 -6.27| 52.91| -47.58
8. For any query related to Property details, Inspection of Property and Online bid etc. call IIFL HFL toll free no. 1800 2672 499 from Before Tax (After Exceptional
09:30 hrs to 18:00 hrs between Monday to Friday or write to email:- care@iiflonehome.com and/or Extraordinary items)
C LIX CAP ITAL S E RVI C ES P RIVATE LI M ITE D 9. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking 4 | Net Profit/(Loss) for the period 80.26 0.39 6.53 47.24] -49.65
physical possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances. After Tax (After E tional ) ) ’ ’ )
CIN: UB5929DL1994PTC116256 10. Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law. er Tax (After Exceptiona
_ ) " . . 11. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be can- and/or Extraordinary items)
Regd. Office: Aggarwal Corporate Tower, Plot No. 23, 5" Floor, Govind Lal Sikka Marg, celled and the amount already paid will be forfeited (including EMD) and the property will be again put to sale. 5 | Total Comprehensive income 80.26 0.39] -6.53| 47.24| -49.65
Rajendra Place, New Delhi- 110008, Telephone: +91-120 6465400 | Website: www.clix.capital 12. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of for the period [ Comprising
any dispute in tender/Auction, the decision of AO of [IFL-HFL will be final. Profit / (Loss) for the period
(INR In lacs) STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002
The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of (After Tax) and other compre-
Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost. -hensive income (after tax)]
EXTRACT OF STAN DALONE FINANCIAL RESU LTS FOR THE Place:-Delhi/ Agra, Date: 15-Feb-2025 Sd/- Authorised Officer, IIFL Home Finance Limited. 6 | Equity share capital ( Face 543.55| 543.55| 543.55| 543.55| 543.55
value of Rs. 10/- each)
QUARTER ENDED 31 DECEMBER 2024 7 | Earning per share (Face
Value Rs. 10/- each)
Quarter ended Year ended _EEindiaShotter 1. Basic 1.64 0.04 -0.13 0.97 -1.02
| fasheter  INDIA SHELTER FINANCE CORPORATION LTD. 2. Diluted 164| 004| 013 097| .02
Particulars 31-Dec-24 | 31-Dec-23 31-Mar-24 Corporate Office; Gik Floor, Pial Mo 15, Instilutanad Area, Sector 44 Gurogram- 122003 Haryana Tel 1800-552-4442, Fax; Welisio NOTES:
Unaudited = Unaudited Audited bl ww ndiashilie in Registered Office: India Shetier France Corp Lid, Gth Floor, Plal Mo 15, Institutional Avea, Seclor 44 Gurugram-122003 (A) Th above | tract of the detailed f t of Quart d Ni
: SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY it el aammetiatinis el

_ Total Income from Operations _ 25,206 _ 23,922 | 91,732 : Auclion Sale Nofice for il of wimavabia Assets Under the Socurl zasion and Reconsbuchion of Financal Assts and Enforoament of Securly st Ac Modntthend?dt_Unaéjglte:cdtnnag%aBll ref_ultt_s flledb I\_Nltt[\_ the sto(cj:k I:()a_xclhange

Net Profit/(Loss) for the period (before Tax, Exceptional and/ 2002 (hereinafter refered to as The T read with Ruse 8] of the Sacurly Interest (Enforcement) Rules, 2002 (herenafier refered 10,85 ‘the Rules’) under Reguiation 5o of the (Listing obligations and Disclosure
E : . 3,429 2,218 8,293 Motice |5 heraby given to the public in genaral and in pariculer o the Borower(s), Co Barowes(s) and Guarardor(s) o ther lagal heirs) or represerdativels) | | Requirements) Regulations, 2015. The full format of the quarterly and year
or Extraordinary items) | that the beiow described immavabla property(s) morgagedicharged o India Sheier Finesnce Corporation Limited (hereinafter redarnad o the Sacured to date financial results are available on the stock exchange website
- : : Craditor), tha possassianal which has bean iaken by the Aufhorizad Oificar of the Securad Credior having #s Registered Office at 68h Floor, Plot No 15 T ' ;
Net Proflt/(Loss) for the period before tax (after Exceptional 3.429 2218 8293 Institutional Arsa, Sector 4 Gurgram Haryana -122002, will ba schd an “As is Where 15", "As |s What E5” and “Whatever thers ie" basis on the dales www.bseindia.com and on company's website www. polyconltd.com
and/or Extraordlnary |tems) mantaned Balow or realzation of e amoun due fo the Secuned Credibor from e bomowers, co borrowens 2nd quaranlons, The saie will be done by the Sd/

I 1 Auithonized COffices al e place mentioned helow. .

Net Profit/(Loss) for the period after tax (after Exceptional : RAJIV BAID

P t( d_) .t p ( p 2 566 1,660 6.176 Toan Account NumberAF | Demand Nolies | Descrpionafte | DawandType | ReservePrice | DamandTimeof| | Flace : Jaipur MANAGING DIRECTOR

 andlor Extraordinary items) I Number And Name of | g 13(2) Date and|  Immovabls Propertyl | of Possession inspection of the | | Date : 14th February, 2025 DIN-00212265

Total Comprehensive Income for the period [Comprising Borrower(s) / Amount Secured Asset property

: . Co-Baorrawer{s) (Guaranton(s)

Profit/(Loss) for the period (after tax) and Other 2,724 1,568 5,969 LAZ0CLLONSOM005058045] Date:-11-10-2024 | &1 hal part and parcel of he|  OBAM2025 Rs.7 37 800" 15-03-2025

Comprehensive Income (after tax)] / Rs. 845,801/ (property siustec & Fatta 23|  Symbolic |Saven Lakh Thiy | (Inspection Time
' Paid up Equity Share Capital 152,953 | 143599 143599 | ok el kA Forty Five Parchayat Samt Phalod O] o Huncred Only PM)

. . i i i U B2 I Ty | ey ) P

Reserves (excluding Revaluation Reserve) 87,045 64,716 66,341 (Borrower) Thousend Eight | ot measurng 3060 o etanding . as [ EsmestMoney | EME Depostion FORM G (DATE EXTENDED)

I " : - i = Mr. | Mrs Om Prakash Hundred One ) | e 0 Boundary:- Narth, -|p, CroMB Deposit (EMD]  |Last Date 17-03-2025 INVITATION FOR EXPRESSION OF INTEREST FOR
Securities Premium Account 22,950 10,304 10,304 | Paliwal {Co-Borrower) Blilncma:sa Chowk .- Sauth¥Gehan Lal |18 Eé:.%t‘j:&‘ 5Izs. Tj.?_?ﬂ-- Daln:::ll'ﬁrrm af TRANZLEASE HOLDINGS (INDIA) PRIVATE LIMITED

' ' | [ moun Easl-Bhs kal S40 Jalk Mal [ @9 i LoEventy | nrag i DPERATING IN BUSINESS OF LEASING OF CARS AT MUMBAI,

Net worth 239998 208315 209,940 10000~ | o Sanei D S0 Coenl| 05Feb 2025 | Thousand, Sevan 18-03-2025 AURUGRAM END OTHERS
Paid up Debt Capital/Outstanding Debt 410853 406315 4,15385 il o N (Undr sulb regilation (1) of regalation 364 of the Insofvency and Bamkruptey Board ofIndia

.O tstanding Red ble Prefi Sh NA. NA NA: Place of EMD Doposition & Place of Auction:- Pl No 287, Ground Floor, Adarsh Nagar Phaled) dodhpur - 342301 (Insalvency Ressiation Process for Corporate Persons) Regulations, 2018)

| vutstanding redeemable Freterence shares ! _ , LAJECLLONSODDO0S03633 | Date:-12-11.2024 TAl Il yart and garcel of (al ~ 24:03-2025 Rs. 6,37,500/- 15-03-2025 RELEVANT PARTICULARS

. . 4r g 1 - 5' |I' F-lmr"-_.-hr Slll.,-alfﬂ.'l ar m i |. I':1 5 Il-ﬂ E LEi'lh T"l h S ; {m!ﬂﬂllﬂﬂ Tm - = : = - :-. .. - : = — - —

] Debt qu'”ty Ratio 1.71 | 1.95 L] 1.98 | HL3ECHLONSMO0050380T IHLFIEE'IE Seven I-{nalim N:ﬁj!d!{ i Magar, Chak ymie : Ll:ﬂ-,:,_san:jri-'.-l.:. - 10:00 AM o 05:00 N r"l'““" u[;lv;a..r.‘:'- ..||r.r'|lr.: paton "T:rfﬂ;:_mﬂzg;‘rﬁlﬂ:}lﬂ?;h L
Earnings Per Share (of Rs. 10/-each) (for continuing and B/ AP-10071618 | AP. | LehEighizen [NO.2 ol Dt Pail Rajmsthen|  qqug) _ Hundred Orly) P i e ?w b -
discontinued operations)* - 10076036 | Mr. Mrs. Jamna|, T oocandNing (306s01 5| Outstanding Eamest Maney | EMD Deposition Ly Rtabidunsisisms

. P | | : Hundred Ningly Two |Boundary:- EastPiolno. o7 &) 0 i ns Deposit (EMD}  |Last Date 17-03-2025] Ardress of the registered office Office of Corporate Deliter:

Basic: 0.12 0.43 Devi (Borrower} ) Oy S0 West- Road, Nedn-Other SRy Re. B3 T501- D aTi ; House Mo, 595, Tirupal APT. Patakar Fiot,

I . S — Mr. Mrs. Manoj Kumar Bid Increase  fland South-Remaining part of . ?g'undai:l:" R BI.E-::mDHr"H 2 Kalpmbhe Shatapur, Balamgaon, Thare,

_ . Diluted: . 0.11 | 0.42 _ Prajapat {Co-Bormower) N‘I;IEEJ.MET piatng.21 ;; Fah EUEEI- 18-03-2025 . - | :_:':.Eﬂ..;!n_ap.,.r_ _'-,:1;|-.;|raghl,r.a india - 421601
14 | Capital Redemption Reserve NA NA NA | | Place of EMD Deposition & Piace of Auctlon:- Khasra No 1538, Chak No 2. Main Sajat Road. Brham Vikar Gautam Vikar Pali- 306401) ;F:'ﬂ:'ll “:Tt e | ;":f"'?;i'ilaéﬂil S

| | : | | [ [HL11CHLONSO0000507 4618] Date:-11-10-2024 |A1 thal perl and parcel of tha|  13401-2025 R, 7,78, 2040- 15-03-2025 il At e S ' e

| 15 | Debenture Redemption Reserve NA | NA | NA | | AP-40179501 | Rs, 753620 |propery sitiated at  Pattal  symbalic ISeven Lakh Seventy | (Inspection Time _Ir:-g-:__u;srse_l*s m;g-;_::m P s N et
16 | Debt Service Coverage Ratio NA NA NA MR.| MRS. Santosh Ben | [Seven Lakh Fitty |Yilekh Ne Psks 2170 Feb Total Eight Thousand Two | T0:00 AM to 05:00 VEREIEN CHEMETY S TV INUVRI | Wemamg laoam

F—1 . : ' ' : (Borrower) Three Thousand (21237126 Naya KhedaAburoad |\ Guestanding as | Hundred Only) PM) | 2D . e o :
17 | Interest Service Coverage Ratio NA NA NA MR, MRS, Narayan Singh Bty Huridred wWand r:!-:l ?.1 Sl_r.’!l'r_r ﬂ:a‘as..nsn On Date EMD Degasitian Cluantity @nd valee of main prodiecls, | As per available audibed balance F;I|r-e=_=_45 o

¥ . ¥ ; ; o oo [FOTD2G _Elfl:'hl- Total fand Ra A17GT4T Lasi Date 17-03-20254 sanvicas sodd in last financial year FY, 2008021, the revemam friom opesations 15

, _ , (Co-Borrower] Twanly Rupees |_. 437 50 5 foat 3. B17674.7H Earnast Money
*Quarter ended Basic EPS and Diluted EPS are not annualised Only) Boundany: East Gidah Singn| 28 On Date: Deposit (EMD) | Date and Time of - — . :5[ 18,83 Cr
i i f i ' } CResag WY FL
Note 1 The above results for the quarter ended 31 December 2024 have been reviewed by the Audit Committee and 5'1'”“““ 510 Mohan Singh House West.| 28 Feb 2025 Hi ER0EY :3’“'_”05!!:_%55 L e e
1 ) ’ s ) i it lald Mala  Marth-Resta South- t Further details inglsdng last Detais can be sought by Sending reguest o
approved by the Board Of D|reCt0rS at th9|r reSpeCtlve meetlngS held on 13 February 2025, In accordance W|th the 1 0O - HHJE;I'FE‘E'H:IL:S-E‘ : I madabla fnancial statements Resalution Professioral at

requirement of Regulation 52 of the SEBI (Listing Obligations and disclosure requirements) Regulations, 2015, as
amended.

(with schiedubes) of teio ya&rs, lists carptranzieasa@gmail.com.

: — TR o = = R A : ,
Place of EMD Deposition & Place of Auction:= Shop Mo G2 & 53, Hashna Complee. Bhalakada Road, near Sanjvani Hospilal. Mahakal Nagar, Sirahi, | o cresitors are svailable st LRL:

Rajesthan 37001

. . , . . T T F ; = o Eligibdety for resalution applicants | Detaiis can be s by SEndng reguest §
The above is an extract of the detailed format of the quarter ended results filed with the National Stock Exchange |LMECIFIA%E-L$9I:E%MDEH1 D‘alt.-__} 1;1 IEEM smélﬁ?asizld:gnlﬂa[?:;;qg HE 13]-%2?25 Rs, 7,771,200/ o m:zs l"_'llﬁl; “:, o _EE'“';';\ L:i'i;'l; 1{:':'116 RLE“'__#”L: :.!Iplr i::ﬂ! ~.|r'.- I"H WBag recuest o
‘ ) . o At f : . 5. 4%, - o AldlElh wd B i o Lakh Saveni Tirmsd o A e T gl
(‘NSE’) under Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. MR/ MRS, Santosh Kanwar| (Three Lakh Farty [Grm Msal No 0121718 & Go _"T&E'ﬁf_' 'E;-f_'l‘_w ﬂﬁ;ﬁg’ F..I::. Y| 50:08 AM to 05:80 | s avallable at UL | cimtranziease @gmail.com.
The full financial results are available on the website of National Stock Exchange (www.nseindia.com) and is also [Iinnmr] 'Four Thousand - [Fnudawas Ps Rohatdist Palil - gyieranding Hundrad Only} P .| Last date for receipt of expraasion 15-02- 2025 (Onginal}
available on the Company’s website www.clix.capital. MR MRS. Sangram Singh | Four Hundred Ef::almrchsﬂﬁsq-lfgi l2nd| a5 On Date EMD m%:?ﬁ;l.nn | af interes! | 02033025 (Exanded)
: - i - g I : JodhalCoBorrowei Forty Eight : oo Rs. 154804 44 Earnest Money | L84 Date 17-03-20354 Diate af issue of provisional list of 2502-2025 (0riginal)
For the items referred tq in the sub cIauses. of thelReguIatlon 52 (4) of the SEBI (Listing lelgatlons and Disclosure \ ! Rugees Only) E%:.""?rﬁmwﬂ%’-!‘“. n-Rﬁf?ﬂi e O Pt Daposit (EMD) Date and Time of prosoective resohution applcants 04-03-2025 (Extanded)
Requirements) Regulations, 2015 the pertinent disclosures have been made to the National Stock Exchange and Bid Increase Singh "h'-:-'m-ﬁlnrawl'a-]n' seoty| 28 Feb 2025 Bs, 77170 Auctian [ Laat date for eubrsEsion of | 2052025 (Oniginal)
can be accessed on www.nseindia.com. Amaunt Roog Sir,;vh. Sauth-Ummed f8-03-2025 abijections 1o provisianal list 019,058, 2025 (Extented)
During the financial year ended 31 March 2023, the Board of Directors of the Company had approved a Scheme = 1':'_['3‘]" Smgh, T - _ | S ot e o AT }_E E; 22;? E:tz' ":;I'_
of Amalgamation (‘the Scheme”) for Amalgamation of its wholly owned subsidiary Clix Housing Finance Limited :IH“E:JHE&DN?[:]?;[E;;;?“;;Am::;u::[;_ ;n;:ra;lu"-ﬁfs.anak Hlnz.r-!;-:n}?tlnl}ulim:]ﬂa i:n:;:; :Iﬂrﬁwlar'n'wharF':lll - 106401 T E;:E:fﬁ;;e; .r:jrh.;r:m :EE.-M s | J.:;']EI-.E{J:!';! i'a;n.;':aﬁ"
: : : : L34 te:-11- wal part and parcel of the . ! £03- ! s
(CHFL) into the Company. The Company approached all the stakeholders including Reserve Bank of India (RBI) S [ ABAR130856. B EraTe |Srtnerty ekt af Patlal B e 'Fﬁﬂ:f#:n peciian Time i o e 17.03. 9095 [Extended)
for No objection for the same. RBI had vide its letter dated October 27, 2022 and January 31, 2023 given its no MR MRS, Sugana Devi | (Five Lakh Eighty [Mo.04, Missalti2018-20 'HTma'lf Bavan Tholkind T"fm 10:00 AM to 05:00 and request fior resalution phans
objection for the Company & CHFL, respectively. The management of both the Companies have re-initiated the (Borrower) Two Thousand gii;ﬁﬁmﬁ:fﬂ”;agﬂ Outstanding Huredrad Only) PH) | to prospective resalution applicants |
. . . . . . H1i Il Echay lll = T = Ty P —
process of Amalgamation and the Board of Directors had in their respective meetings held on 10th October, 2024 MR.! MRS. Babu Lal Minety Seven | e ool R 342501| 250nDate | I Dopasiites et Laak el ol syRms nf o bR et
. . . . - . . Co-B Rupees anly) LGS OMNLN g ket RE. 643108~ Earnest Maney Last Dafe 17-03-2025 resalutian plars 15-04-2025 (Extendad)
(Clix Capital Services Private Limited) and 23rd October, 2024 (CHFL) approved the revised Scheme (revised to the (Co-Borrower) ' |Tolel land admeasunng 1730 T T A TR S _ e B T S T S e
. . AT Bid Increase ; : ] a5 On Date: Depesit (EMD) Date and Tima of 16. | Process amall id to submi pmprirancase R gmail.oom
sqfeet Boundary:- East-Razta
extent of change in Appointed Date and other factual changes). All the regulators have been accordingly informed. Amount Vel Fatla, Nodh-iC Vidtwe | 28 Faki 2026 R, 53720 Asictian P bsinlet of et
In the meantime the management of the Company, post discussions with regulators and the respective Board of 100004- Devd W0 Lidaram, South-HIO 15-03-2025 :

S/~

IPE - NPV Insolvency Professionals Private Limited

{Farmerly Known &5 Mantrah Insolvency Prolesslonals Private Limited)
Through its Director - Mr. &tul Tandon

Resolution Professional

In the matter of Tranzleasse Holdings (India) Private Limited

Tega Ram Pema Ram Ra Ram |

Directors, is also evaluating, to continue to operate the wholly owned subsidiary at standalone basis or to sell the |
Plage of EMD Daposition & Place of Auctian:- Piot No. 34155, Sihiv Gaur Piaza Akhaliya Circe. Jochpur Rajasihan- 342001

business, accordingly communication has been made to National Housing Bank (NHB).
For and on behalf of the Board of Directors
Clix Capital Services Private Limited

B Mode Of Payment :-All payment shall be made by demand draft in favour of India Shelter Finance Corporation Limited,
For detziled terms and condition of the sale, please refer to the Secured Creditor's website www.indiagshetterin or contact Authorized Oficer-Mr.

Winay FRana {758 0605030) IBBI Reg. Mo: IBEI/IPE-COA0/ 1PA- 2 202 2-23/ 50021

Place: Gurugram Rakesh Kaul _ {AUTHORIZED OFFICER) Date: 15th February 2025 Email For Correspondence - ¢irp. iraneasa@gmall aom

Date: 13 February 2025 Whole-time Director Date: 15.02.2025 | Place: Rajasthan . INDLA SHELTER FINANCE CORPORATION LTD | B pysce: New Delhi AFA validity up to; 21 12,2025
EpapTm Now Lt
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|{ -. R R Financial Consultants Limited
/ CIN: L74899DL1986PLCO23530
— Regd Off:- 412-422, 4ih Floor, Indraprakash Building, 21 Barakambha Road, New Delhi-110601
Phone:- 011-44441111 Email id:- cs@rricl.com Website:- www.rrfcl.com
Extract of Consclidated Un-audited Financial Results for the 3rd Quarter ended on 31st December, 2024 Wﬁw W %B;I%g
(% In lakha) 1 820, IFARET Wad, &. S, 91, s fcell— 110001 VR
Consalidated QfﬁSTTsFQF{ L74899DL1992PLC050142
— Quarter anded Nine Months anded E:l:;:i 99¥ISe : www.repl.global, A : secretarial @replurbanplanners.com
ICUIErS B . . o
- + . : st 31 RREse 2024 o FaTW fFas o & A1E & FowEudfig the tg dafehd rafter uffomat o &aeor . .
31.12.2024 | 30.09.2024 {31.12.202331.12,202431,12.2023 | 31.03.2024 iR w v g # (3 Y 379 BIgHV)
(Unaudited) | {Unaudited) | {Unaudited}| Unaudited | Unaudited | [Audited) W g T Tfpa
Total incame: fram operations (net} 513,11 ST061 496,36 | 175767 | 1,503.39 | 198718 . T fommdr T A e RG] RikilSEGE I A Al ATE A
Net Profit | [Loss) far the period before Tax 31122024 | 31122023 | 30092024 | 31122024 | 31122023 | 31032024 | 31122024 | 31122023 | 30092024 | 31122024 | 31122023 | 31.03.2024
{Excepliona and/or Extragrdinary tems) | .75 48.64 1427 96.77 135.12 B5.82 (STrATTAfEN) | (RreraToifar) | (reraTaiE) | (SrererTdifda) | (srorErifée) | (eremdifd) | @rerEadiit) | (srerareiE)| @ErrErif) | i) | @rereriRe) | (@)
Met Profif ( (Lass) for the period before tax ; ; ; 7 1 1 '
(efier EoapBonal andlor Exireoedingry Nems) 178 st | (107 77| 110.08 2 | | uRETes! & o I 275859 2359 181981 638343 HH8063| 91984 319074 245230 2[M3 12833 62839 0058 24
Net Profit | (Loss) for the periad afier tax [aftar 2 |#R yd fge @™ 664,20 5404 50838 16590 14916 177090 U7 49 2b1.60 1875 160804 151480 18550
Exceplional andior Extraprdinary items) 821 7.54 {11.08] T5.13 102.27 43.19 4 | N SR afy gg g Ay (@reTerRoT et
Total Comprebaasmie Incame for-tha pariod : .
Komprising Prof [ {Loss) for the period [afer tax) P SWIA) .72 417.52 /B 113723 e 1a3ne 52298 2313 1|75 1180321 1.14097 140565
.3"*‘ et atgmbsicis lnoome. [He il aln) et _‘.“_ .i“_-_-‘:?.l_.. & '5'3. ] Ef_-_‘!? 4 |emafr 87 Fol YD A @l &Y o/
j;jﬁ‘n“ej {:;ﬂ:;f;;g,gg*gg;g*;gg E;fgg;"g,- 3,1 Swi) ¥ W) 4691 4153  3os1| 11a88| 107537| 120495  51744|  a7ed | 3se4a | vimst| 192307 138928
e qHdT 3 1,r% 1./ | W e N 1,735 1.5 25 1./ | 1.5 | 1,20 1.5
prvicus yaar 345187 LUGIECA] ' ol M2 2 % R 2 M2 % B8 M5 M2 0 BA ? ¥
Eamnings Fer Share (lace valug of T10/ Ear:m ; aﬁﬁm .
{for continuing and discontinued operations) S i S ) :
Hasic 0.02 0.37 {0,049 0.62 0.4 .33 e (%) 283 241 23 649 630 756 00 250 22T &77 6.58 210
Diluted 0.02 0.37 {0.04) 0.62 044 0.33 X . i :
Weidd (%) 280 240 21 642 629 [ < 297 249 207 670 656 785
Key Standalone Un-audited Financial information for the 3rd Quarter ended on 31st December, 2024 —————
{3 In lakhs) 1. IWRIGT SreRaTaRer foi aRemEl & Tler g SR, Jersieror |ffT gRT &1 T8 off &R eered #ed 7T 14 HRANI 2025 B ARSI AU G d8h1 H gl rgAed fhar 2| e 31 fAHaR 2024 S A
Etandalone fAE vd A 718 @l eEfy @ faxh uRumHl &1 Buel @ Wifaftie oRaTaRIeTd gRT HIAT FHIET B TS § TAT e SURIGd Oy uRumET Uk SreenfeT e ufodes ffa fhar B
| Ousrtes snded Nisa Months ended Year 2. SWRIF faqror, I (FATBROT ST Ud 3T YDHCIbRuT IMaeghar) fafemmaett 2015 & faf+ad 33 & 3idvid Wi YaTdSll & U Blgcaids 31 [QHaR 2024 P FAG Al A8 B AW & IAIGONIfRIT Ybel Ud Al
Farticulars S | e He f'“ ~ endod FATRIE IRl & IR WY BT U ARIY © | AEuNIied Yohdl Ud |Hfdhd faxia aiRomdr &1 UReY, ¥l aadsl &l d9argel A (www.nseindia.com) R AT HU- &I d9drge fdfq (www.repl.global) T
;31,12.2514 30,08, 2024 1:31,12.2H2$ MA22024(31.12.2023]31.03.2024 ST 7 |
\(Unaudited) | [Unaudited) | {Unaudited) Unaudited | Unaudited | (Audited) P TRIMYS Jeurgors fafics
_T-nda: i ome 'rmnf]_peraﬁuns_;_ne_l;[ EH.E?_ 1?.51_: 30,59 | HE. 20 _ Bl 25 _ 1|]E-.|}3_ u3Ig fasr
Profit before tax 15,43 1[:1.?4-_f LR 11.04 a.58 WHE ?frqtc',r Y
Profit after tax 12.80 10.05 | 1044 17,95 10.45 1.54 e : 14 B, 2025 SIBMET © 01386739
Notes:
1. The shove iz an extract of the detailad format of 3rd Quearter ended Results filed with the Stock Exchanges under Regulation
13 of tha SEBI [Listing Obligatians and Disclosure Requirements) Reguiations, 2015, The full formats of standaional
cansolidated financla results along with notes are available on tha Steck Exchange website www, bseindia.com ang on - ﬁ’l‘l‘ﬁ[ m Tﬁlﬁfﬂ' vy well sl fash
Company's website www.rrfcl.com, Gﬂé mﬁzﬁlﬁé‘g dtell diwa, alEa o Rfesy, e ad, o fssil-110001
2, The above resulls has been prepared in complance with recognition -and measurement principles of Companses (Indian it wrieen: maeren fafegn, e e, 900, ﬂr;t m m'ﬂm w8 fieefi- 110002, U a3/ zoze wardrosel % T4 v, o ST § 8
Accounting Standards) Rules, 2015 (IND AS), as amended by the Gompanies {indian Accounting Standards) [Amended DMI HOUSING FIRRNCE w481 1141204444 Fo+81 11 41204000  dmi@dmibousingfinance.in  UBSS230L2011PTC216373 a4, {1) oA dare, g9 4 w0 e, i, T e, T T, e
Eﬁ?iﬂ;:l narsi;:;igsi:ll!.uﬂder section 132 of Companies Act. 20%3 and piher recognized accounting practices and paolicies {ﬁ'ﬂﬂ ] l 1 i 'rﬂ'fi] El"u“—-'-l"f '_'-F-l_T II;:FTT - :J:.lg iirl_lil]__ilj ;T :1_:1;!-;2:5.11 qﬂ:rﬁ_:ﬁ;:: :ﬁi Tri:ﬁﬁfﬁ-i;;ﬂ ;E:. ;:._ ;ar:_l
1, The above results ware reviewsd and recommended by Audit Committee and approved by Board of Directars at its meeting Tt Wil s 3 Emee i wEan e i i # R it = e s g aa s i ae TWERT-AY 15,/ 5.2, T 1%, il % TR, Y], W A Ao Re — 110040
AL T el . wiiafrm, 2002 %t wrm 13 (12) wofe [Fram 3] oo fio (met) fom 2002 (2002 1 54) 3 e fem wmsefermn w1 wim W g ﬂ.ﬂiﬂ,,:ﬂ F‘E’“u"::ﬂi: ::1:-’"?5"’?:,_ ﬂ]-;m:_ 'r_mw::{:f:fna}r:_f? ﬂ_"::
4, Pravious period figures have been reclassified regroupad wherever considared necessary to conform to the current figures fare=afrfirn fiien wt s win i ot wevdk il efivf oo e - secfuref 6t Sifim 5 e srfin e ifi i fererd ot e 91 g0 FesT & i aen e ,I-\._l. i eyt G iy e Hm Tt ST A PR — aineiy TSP YO Mo
For and on behalf of the Board of w3 Tom e e ofimet e - s e o e om0 s o S e sfere o - sefitee ) S 15 45 A2, TR WY, VETOE ATEE Ve o e, Wi, uven v e I'é."f:l'-_"m:q:-
R R Financial Consultants Limited R i T = g 9w f R v 3 wfigf e e wffem 2oo 2 & P g o afre e srfifm o 13 | I"-!Tm- HEEE G AE g S, 29,51, 817.36 / — (ATl JrE g Sl et ae 1w
Sdi- 1 T00T (4 ) 5 A P duf g e T At s e e fm ) s = Ry # 1e wm g =) g s 8 s W iﬁ-f'lir LEREY -rur]ﬁ g AT E TRE W € | R S T e, ST
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SRR ORETe ¥ 4 | NetProfit/(Loss) for the period after tax T T ot e - : = i
e Td R (after exceptional and/or Extraordinary items) | (29.48) 853 | (14.55) (30.31) | (120.97) | (182.28) ﬁﬁim,qﬁrf;'_”j bl “j"‘u; ﬂameasel ﬂr‘r:a‘l‘z‘m; = Tﬂﬁ"_r
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